L
aged about 47 years,
‘S/o shri Radhe 'Lal Pathak,

2. . The Divisional Railway Manager,

: 3% The assistant Engineer,

OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUIAL
‘ALLAHABAD BENCH : ALLAEABAD

ORIGINAL APPLICATION NO.186|OF 1998

- ALLAHABAD THIS THE 7TH DAY OF MAY,2004

HON!BLE MR, JUSTICE &. R, SINGH,VICE~CHATRMAN

]

HONYBLE VMR, B iR TI‘»:‘JAF:I,?‘fLE"«iBER—%

akhan Lal Pathak,

Rfo village & Post-Tarichar Kalanr
District-Teekamgarh. - : .o Abuticont

\

{ By advocate Shri Rakesh Verma )

§

~Versus £ <

I Union of India,;
through the General Manacen, :
Central Railway Chhatrapatil shivaji.

 Terminus, Mambai V,T..
Central Railway, JdJhansi.

Central Railway, Jhansi,
: s ds e i van RESDONGAERES

1 By Advocaté Sri D.C., Saxeda )

: - O RD ER

HON'BLE MR. JUSTICE S. R. SINGH,VICE-CHAIRMAN

\

The O.A. was instituted|at the stage of issuance
of chafgeShéet seeking guashment of the chargesheet

dated 30.05,1995, However, duri#g the pendency of the

2

0.a. the disciplinary proceeding$ came to be concluded
resulting in an order of remdvall|from service dated

13,02,2003 against which the applicant has already
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